245 The Governmenrt of National
Capital

Icave 10 introduce a Bill 10 provide for creilit
card facilities o farmers in onder (u provide
loans 10 them theough banks and [vr maers
connecled therewilh.

The question was pul and
the muotion was adopted.
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TIIE OIL SEEDS AND EDIBLE OIL
(PROMOTION OF PRODUCTION) BILL,
1993
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The questian was put and
the motion was adopted.

ft g9, w". sEgwiaw: ¥ PBdww @
queaftd #Ta § i

TIIE MARGINAL FARMERS AND
AGRICULTURAL WORKERS WELFARE
FUND BILL, 1993
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The gusstion way put gnd
the motion was adopied.
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TI1IE AGRICULTURAL PRODUCE PRICE
FIXATION BOARD BILL, 1993
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Territory of Dethi (Amend- 246

nient) Bill, 1993
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The question was puf and
the motion was adopted.
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THE  CONSTITUTTON  (AMENDMENT)
BILY, 1993, (TO AMEND ARTICLE [56)
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The guestion was put and
the motion was adopfed.
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THE CbNSTlTUT[ON (AMENDMENT)
BILL, 1993, (INSERTION OF NEW
ARTICLE 30A)
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The guestion was pljl and
the motion was adopted.
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THE CONSTITUTION (AMENDMENT)
PILL, 1993/INSERTION OF NEW
ARTICLE 164)
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The question was put and
the motion was adopted.
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